IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

16.01.2026

Notified
Courtjamount
.JApplicant Fee

L opr |3128/2026(16.01.2026  |CRLMC/3910/2025 |10 c

2 EETOR 13131/2026(16.01.2026  |CRLMC/29/2026 10 c

3 |S.MOHANTY  |3134/2026|16.01.2026 |CMP/608/2025 0 | c
4 |P.MOHANTY  [3137/2026|16.01.2026 |CONTC/4571/2025 |10 | c |
5 |P.MOHANTY  [3138/2026|16.01.2026 |CONTC/4572/2025 |10 | c
6 |MS.HASAN 13140/2026 |16.01.2026  |CRLMC/72/2025 0 | c |
7 |R.K.NAYAK  [3149/2026|16.01.2026 |CONTC/5665/2025 |10 | c
'8 |s. cupTA 13170/2026 16.01.2026 |WP(C)/683/2026 |10 | c
9 |K. PARIDA  |3177/2026|16.01.2026 [WP(C)/791/2026  [10 | c |
10 |s. K. PAL  |3186/2026|16.01.2026 |WP(C)/967/2026 |10 | c |
11 |P. MOHANTY |3188/2026|16.01.2026 |WP(C)/28085/2025 |10 | c |
12 |B DAS 13211/202616.01.2026 |WP(C) /39567/2021 |10 | c |
13 |D SAMAL 13213/202616.01.2026 |WP(C)/33013/2021 |10 | c |
14 |P K MISHRA |3220/2026|16.01.2026 |RSA/542/2025 0| c |
15 |M R ROUTRAY [3222/2026|16.01.2026 |[WP(C)/24146/2024 |10 | c |
16 |M NAIK 13223/202616.01.2026 |WP(C)/37823/2025 |10 | c |
17 |G B PARIDA |3228/2026|16.01.2026 |WP(C)/30186/2025 |10 | c |
18 |P K NAYAK  |3230/2026|16.01.2026 |WP(C)/36506/2025 |10 | c |
19 |P K NAYAK  |3232/2026|16.01.2026 |WP(C)/36525/2025 |10 | c |
20 |H K MOHANTA |3241/2026(16.01.2026 |WP(C)/12102/2025 |10 | c |
21 |B DAS 13247/2026|16.01.2026 |WP(C)/889/2026 |10 | c |
22 |B BARIK 13249/2026 |16.01.2026 |WP(C)/841/2026 |10 | c |
23 |M K RANA 13254/202616.01.2026 |[ELPET/26/2024 |7 | o
‘24 oy TRNUAN 3255/2026‘16.01.2026 BLAPL/13299/2025 ‘7 ‘ ‘U ‘
25 |M K RANA 13256/202616.01.2026 |[ELPET/24/2024 |7 | o
26 |M K RANA 13258/202616.01.2026 |[ELPET/23/2024 0 | o
27 M K RANA 13260/202616.01.2026 |[ELPET/1/2018 0 | o
28 |M K RANA 13261/202616.01.2026 |[ELPET/17/2024 0 | o
29 |M R ROUTRAY |3262/2026|16.01.2026 |[WP(C)/594/2026 |10 | c |
30 |s D JENA 13264/202616.01.2026  |MATA/37/2022 0 | o




31 |A K NAYAK  |3265/2026|16.01.2026 |WP(C)/569/2026 |10 | c |

Xerox fee
32 |[K SAHOO 3269/2026|16.01.2026 |WP(C)/7019/2024 |10 Rs9.00/-, U

Ready fee

=3%9
33 |s BISWAL 13272/2026|16.01.2026 |CRLMC/2797/2014 |10 | v
34 |N ROUT 13274/2026|16.01.2026 |WP(C)/2133/2005 |10 | u |
35 |N ROUT 13276/2026|16.01.2026 |WP(C)/12163/2007 |10 | v
‘36 Lot RANJEN 3278/2026‘16.01.2026 WP (C) /706/2026 ‘10 ‘ ‘c ‘
37 |N ROUT 13279/2026(16.01.2026 |WP(C)/14192/2009 |10 | v
38 |N ROUT 13281/2026|16.01.2026 |CONTC/388/2008 |10 | o
39 |D SAMAL 13283/2026|16.01.2026 |WP(C)/37002/2025 |10 | c |
40 |L MOHANTY  [3290/2026|16.01.2026 |TRP(C)/309/2025 |10 | SR
41 |T K BARIK  [3292/2026|16.01.2026 |WP(C)/36710/2025 |10 | SR
42 |SANJAY 13295/2026 |16.01.2026 |WP(C)/36934/2025 |10 | SR
43 |H B JENA 13296/2026 |16.01.2026 |WP(C)/7708/2025 |10 | c |
144 |SANJAY 13298/2026 |16.01.2026 |WP(C)/37442/2025 |10 | SR
45 |K. PRADHAN [3300/2026|16.01.2026 |[WP(C)/29345/2025 |10 | c |
46 |SANJAY 13301/2026|16.01.2026 |WP(C)/37452/2025 |10 | SR
147 |SANJAY 13302/202616.01.2026 |[WP(C)/37454/2025 |10 | o
148 |s M DHAL 13303/202616.01.2026 |WP(C)/20116/2025 [10 | c |
49 |B N MUDULI |3306/2026|16.01.2026 |CMP/1238/2025 0 | CE
50 |s cupTA 13307/2026(16.01.2026 |WP(C)/22/2026 0 | c
51 |J P KAR 13308/2026(16.01.2026 |WP(C)/35452/2025 |10 | CE
52 |G. R. PATRA [3312/2026|16.01.2026 |WP(C)/36554/2025 |10 | c
53 |KK BEHERA  |3314/2026|16.01.2026 |ABLAPL/234/2026 |10 | c |
54 |H K ROUT 13325/2026[16.01.2026 |WP(C)/9697/2017 |10 | c |
55 |BK DALAI 13326/2026|16.01.2026 |ABLAPL/13075/2025 |10 | c
56 MM NAYAK 13329/2026|16.01.2026 |ABLAPL/199/2026 |10 | c |
57 |D PATTNAIK |3330/2026|16.01.2026 |FAO/44/2022 o | c |
58 |S SARKAR 13340/2026|16.01.2026 |ABLAPL/11284/2025|10 | c |
59 |SK.AHESAN  |3346/2026|16.01.2026 |CRLMP/1718/2025 |10 | c |
60 |R.K.BARIK  |3349/2026|16.01.2026 |CRLMP/1649/2025 |10 | c |
61 |N.MALLICK  |3350/2026|16.01.2026 |CRLMP/1736/2025 |10 | c |
62 |D.R.SENAPATI |3352/2026|16.01.2026 |CRLMP/1733/2025 |10 | c |
63 |SCOMROEY 13367/2026(16.01.2026  [BLAPL/9289/2025 10 c
64 |R P BHAGAT [3374/2026|16.01.2026 |WP(C)/14448/2015 |7 | R
65 iAiTANAIK 3375/2026|16.01.2026 |WP(C)/10195/2013 |10 U
66 |A. SUNDARAY |3376/2026(16.01.2026 |[WPC(OR)/1225/2017 10 | c |
67 |B SAMAL 13377/202616.01.2026  |WPC (OA) /1225/2017 |10 | c |
68 |H K MOHANTA (3378/2026|16.01.2026 |CRLMC/2361/2016 |7 | I




69 |Y DAS 13379/202616.01.2026 |WP(C)/10078/2016 |10 | v
70 |R DAS 13380/202616.01.2026  |SA/193/1992 0| v
71 |J P KAR 13381/202616.01.2026 |WP(C)/28882/2019 |10 | v
72 |A K JATI 13383/202616.01.2026 |JCRLA/49/2022 0| c |
‘73 A TANATK ‘3385/2026‘16.01.2026 WP (C) /36067/2025 ‘10 ‘ U ‘
74 |A K MOHANTY [3386/2026|16.01.2026 |CMP/1291/2025 0| v
75 |S K PARIDA [3387/2026|16.01.2026 |CONTC/97/2026 0| v
76 |s K PARIDA |3388/2026|16.01.2026 |BLAPL/9986/2025 |10 | v
77 |S K PARIDA [3390/2026|16.01.2026 |CONTC/98/2026 0| v
78 |P K SWAIN  |3391/2026|16.01.2026 |CONTC/5218/2025 |10 | v
79 |P K SWAIN  |3392/2026|16.01.2026 |CONTC/5192/2025 [10 | oo
80 |s DAsH 13395/2026|16.01.2026 |CMP/448/2024 0 | S
81 |J MOHAPATRA [3396/2026|16.01.2026 |ABLAPL/14223/2025[10 | SR
82 |S K SAHOO  [3397/2026|16.01.2026 |WP(C)/297/2026 |10 | SR
83 |S K SAMIM  [3398/2026|16.01.2026 |CONTC/6058/2025 |10 | SR
84 |J P KAR 13399/2026 |16.01.2026 |ABLAPL/13054/2024 |10 | SR
85 |S K MOHARANA |3400/2026|16.01.2026 |WP(C)/153/2026 |10 | SR
86 |[U. P. BAG  [3401/2026|16.01.2026 |[WP(C)/1224/2026 |10 | c |
87 |M BASU 13403/2026|16.01.2026 |[BLAPL/12623/2025 |10 | c |
88 |D. K. JENA [3404/2026|16.01.2026 |[WP(C)/37287/2025 |10 | c |
89 |B. K. PATI |3406/2026|16.01.2026 |WP(C)/994/2026 |10 | c |
90 |K.N.SAHOO  |3411/2026|16.01.2026 |CMP/59/2026 0 | c |
91 |P. R. SWAIN [3422/2026|16.01.2026 |WP(C)/37143/2025 |10 | c
92 |HK PANDA 13427/2026|16.01.2026 |BLAPL/13980/2025 |10 | c |
93 |GR PATRA 13429/2026(16.01.2026 [BLAPL/13356/2025 |10 | c
94 |PK PAL 13431/2026|16.01.2026 |BLAPL/12732/2025 |10 | c |
95 |SARADA NAYAK|3439/2026|16.01.2026 |BLAPL/9536/2025 |10 | c
96 |R K BARIK  |3446/2026|16.01.2026 |BLAPL/12946/2025 [10 | c |
97 |M R SAHOO  [3447/2026|16.01.2026 |BLAPL/11798/2025 |10 | c
98 |S K KANUNGO [3450/2026|16.01.2026 |BLAPL/11493/2025 |10 | c
99 |S K KANUNGO |3455/2026|16.01.2026 |BLAPL/11031/2025 |10 | c |
1100 |S. CHOUDHURY |3467/2026(16.01.2026 |ABLAPL/244/2026 |10 | c |
1101 |P.K.JENA 13469/2026|16.01.2026 |CRLMP/1747/2025 |10 | c |
102 |A. K. JATI |3474/2026(16.01.2026 |WP(C)/90/2026 0| c |
103 |S K PARIDA |3479/2026|16.01.2026 |WP(C)/23583/2017 |10 | R
1104 |[PN NAYAK 13480/2026/16.01.2026 |WP(C) /1560/2026 |10 | c |
105 M BEHERA 13484/2026|16.01.2026  |RSA/64/2012 |7 | R
1106 |L SAHOO 13485/2026/16.01.2026 |CRLREV/461/2022 |10 | R
107 [P K JENA 13486/2026/16.01.2026 |0JC/17589/1998 |10 | v
108 |S K SAMAL  |3487/2026|16.01.2026 |WP(C)/8253/2008 |10 | v
1109 M BEHERA 13488/2026|16.01.2026 |WPC (OAC) /710/2014 (10 | o
110 |S K RATH 13489/2026|16.01.2026 |WP(C)/33488/2022 |10 | o
111 |S K RATH 13492/2026|16.01.2026 |WP(C)/34448/2022 |10 | o




112 |s K RATH 13493/2026|16.01.2026 |WP(C)/36089/2022 |10 | R
113 | K RATH 13494/2026(16.01.2026 |WP(C)/33995/2022 |10 | R
114 | K RATH 13495/202616.01.2026 |WP(C)/33483/2022 |10 | v
1115 |s K RATH 13496/202616.01.2026 |WP(C)/33700/2022 |10 | v
116 |S K RATH 13497/2026/16.01.2026 |WP(C)/33487/2022 |10 | v
117 |s K RATH 13498/202616.01.2026 |WP(C)/33851/2022 |10 | R
118 |S K RATH 13499/2026|16.01.2026 |WP(C)/34444/2022 |10 | v
1119 |[H JENA 13501/2026|16.01.2026 |SA/233/1994 0 | u |
120 |RK BARIK 13502/2026/16.01.2026 |[BLAPL/310/2026 |10 | c |
121 R P ROUT 13503/2026|16.01.2026 |WP(C)/3418/2015 |10 | u |
‘122 P.K.DAS ‘3504/2026‘16.01.2026 RPFAM/310/2024 ’7 éAggéi;gs‘U ‘
123 [P K MOHANTY [3505/2026(16.01.2026 |WP(C)/34231/2025 |10 | u |
124 [P K MOHANTY |3506/2026|16.01.2026 |CRLMP/1600/2025 |10 | u |
1125 [D D NAIK 13507/202616.01.2026 |ABLAPL/296/2026 |10 | u |
126 |[ULLASH DAS |3508/2026|16.01.2026 |CRLMC/5127/2025 |10 éAggéiggs
127 |R PATTANAIK [3509/2026(16.01.2026 |WP(C)/24770/2025 |10 | u |
SANGRAM
128 |[KESHART 3510/2026(16.01.2026 |ABLAPL/207/2026 |10 c
MOHARANA
129 |A. MOHANTY [3511/2026|16.01.2026 |WP(C)/1559/2026 |10 | c
130 gHgUDHURY 3512/2026(16.01.2026 |ABLAPL/13234/2025 |10 U
131 |A. MOHANTY [3513/2026|16.01.2026 |BLAPL/9549/2025 |10 | c
1132 [B DAS 13514/2026(16.01.2026 |CMP/90/2026 110 | CE
133 |[H. K. PANDA [3515/2026|16.01.2026 |[WP(C)/222/2026 |10 | c
134 |[S.MOHARANA [3516/2026|16.01.2026 |CMP/2088/2025 110 | c
| | | Total 11319

NIC




